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Title: Introduction of the Timely Filling of Vacancies in Central Public Sector Enterprises Bill, 2016.

SHRI BAIJAYANT JAY PANDA (KENDRAPARA): Si, I beg to move for leave to introduce a Bill to require the Central Government and the Public
Enterprises Selection Board to make timely arrangements so that board-level vacancies in Central public sector enterprises are filled expeditiously.
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SHRI BADAYANT JAY PANDA: I introduce the Bill.



